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Shrl H. N. Mukerjee: Is it a facjt 
that ccgrtain Naga organisations intend
ed to present a memorandum to the 
Prime Minister when he was addres.s- 
ing a meeting at Kohlma and that 
memorandum was no  ̂ allowed to be 
presented, by the Deputy Commissioner 
for certain reasons?

Shri Jawaharlal Nehni: No, bbat is 
not correct. What happened, I be
lieve, was that the Deputy Commis
sioner informed them that if thfy 
wiished to present a memorandum, 
that was not the right place—a public 
meeting—and after the meet-rng they 
could c®me and present it.

Shrimati Renu Chakravartty: We
have heard that there has been an 
arrest of a particular person who is 
supposed to be the Secretary of the 
Naga National Conference. i\lay I 
know whether that has any political 
background or it was due to some per
sonal feud?

Shri Jawaharlal Nehru: I could not 
say particularly about that. But if it 
is, he must have been charged with 
some offence under the criminal law. 
So far as I know, no persons have 
been arrested merely because they are 
Indulging in some kind of agitation or 
something but because they have 
offeoded against some law.

Babu Ramnarayan Singh: On*e ques
tion.

Mr. Deputy-Speaker: Next question. 
I have allowed a number of supple- 
■mentaries on this.

So il  C onservation  in  K osi V alley

“ n629. Shri S. N. Das: (a) Will the 
Minister of Irrigation and Power be
pleased to state whether and if so, what 
steps have so far been taken with re
gard to soil conservation measures for 
reducing the heavy silt charge in the 
river Kosi as recommended by the 
Kosi Advisory Committee?

(b) What is the total esthnated ex
penditure to be incurred for the pur
pose?

(c) Have the Governments of Bihar 
and Nepal been asked to assist in this 
work?

(d) If so, in what way are they co
operating?

(e) What is the total exoenditure 
that has been incurred, so far, on it?

The Deputy Minister of Irrigation 
and Power (Shri Hathl): (a) No

' actual soil conservation measuies have 
so far beon carried out in the Sosl 
Catchment area. Only preliminary

surveys h^ve been carried out, and 
more detailed surveys are necessary 
for drawing up a practical schcme 
for soil conservation in the catchment. 
The proposal for detailed surveys is 
under examination of the Government 
in consultation with the Planning 
Commission.

(b) The estimated expenditure has 
not yet been worked out.

(c) Not yet.
(d) and (e). Do not arise.
Shri S. N. Das: May I know whether 

the Government of Nepsi and the 
Government of Bihar have been con
sulted fn this matter and have been 
a^ked to take some measures for this 
purpose.

Shri Hath!: The Government of
Bihar have been consulted. So far as 
the Government of Nepal is concerned, 
it is yet premature.

Shri S. N. Das: May I know whe
ther any allotment has been made in 
this budget for this purpose?

Shri Hathi: The estimates have not 
been made. They will take more time.

H andloom  I ndustry

♦1630. Shri K. P. Sinha: Will the
Minister of Commerce and Industry
be pleased to state whether it is a 
facl that the number of working 
handlooms has decreased this year?

The Minister of Commerce and 
/Industry (Shri T. T. Krishnamacharj):

Government have no piveclse informa
tion.

Shri Punnoose: May I know what 
practical steps have been taken by 
the Government to help the handloom 
industry?

Mr. Deputy-Speaker: We are going 
away from that.

Shri Punnoose: What steps have 
been taken by Government to increase 
the number pf working handlooms?

Shri T. T. Krishnamachari: If the
hon. Member wants to plant a tree and 
plants a seed for that purpose, he 
should see that it goea into the earth 
and not dig it and see whether It has 
sprouted. The hon. Member must 
wait for some time.

ALLOCAnON OF SCARCE RaW MATERIALS
*1631. Shri M. s. Gnrupadaswamy:

(a) Will the Minister of Commerce 
and industry be oleased ô '̂tate the 
machinery set up to determtnfe the al
location of soaife raw materials to 
different Industries?




